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Besides three tankers, six trucks and 

one tempo involved in above said cases 
were' also seized.

(d) Cases against the offenders have 
been registered under the provisions of 
the Essential Commodities Act, 1955 
and the orders issued thereunder and 
prosecutions have been launched 
against them, in all 164 persons have 
been arrested so far.

(e) Government is at present consi-
dering nc> change in legal procedure. 
However, all State Governments have 
been advised to set up new courts or 
earmark the existing ones to expedite 
the disposal of cases under the Essen-
tial Commodities Act, 1955.
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Revision of Import Policy

486. SHRI JAI NARAIN: Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES be pleased to state:

(a) whether it is a fact that new 
Government at the Centre propose to 
revise the existing import policy of 
the country; and

(b) if so, the details in this regard?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB MU-
KHERJEE): (a) and (b). The import 
policy is announced for each financial 
year April to March. The import po-
licy for the next year i e. April 1980— 
March 1981 is under formulation. It 
is not possible to give details of the 
new import policy at this stage.

^ndo-U.S. Joint Business Council

487. SHRI JYOTIRMOY BOSU: 
Will the Minister of FINANCE be 
pleased to state:

(a) what is the positive outcome of 
the meeting of Indo-U.S. Joint Busi-
ness Council held recently in New 
Delhi;

(b) whether it is a fact that the 
Leader of the U.S. Delegation to the 
Indo-U.S. Joint Business Council, 
Mr. Orville L. Freeman, had expres-
sed in the said meeting, the hope that




